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This M.A. has been filed by the applicant No.13 of the 

CPC.No.63/1996 to delete her name from the Cafise title of the 

contempt application. 

There has been no opposition from the official respondents/ 

alleged c-onternners. 	
0 

Accordingly, the name of applicant No.13 is hereby deleted 

from the cause title of the contept application • Let the CPC 

be listed for orders on 12.12.2003 	The M.A. is disposed or. No 

order as to costs. 
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